79 Re. delay in
formation

REFERENCE TO NOTICE ' FOR
RAISING A MATYER OF PUBLIC

IMPORTANCE
MR, CHAIRMAN: Shri Bhishma
Narain Singh.
SHRI SANKAR GHOSE (West
Bengal): Sir, on a point of order.

There is a4 notice 1 had given on a
malier of great public importance and

a threat to the danocratic functioning
of Slate Government,

MR. CHAIRMAN: That is gll right
but . . .

SHR] SANKAR GHOSE: On that
the notlice has been disallowed. I find
that my notice has been clubbed with
eight other notices, Some notices have
been allowed and some  disallowed,
My notice was not on the Governor
of Maharashtra. My nolicg was that
there is grave apprehension that cer-
tain elements in the Central Govern-
ment are irying to pressurise the
Gevernor  of Maharashtra. .. (Inter-
ruptions) . ... This kind of pressurisa-
tion wil] render our elections a com-
plete mackery and yender our demo-
eratic functioning a farce, Therefore,
I have given this notiee, T had not
given a notice g the Governor of
Maharashtra. T am iold pressur, is
sought to be brought on the Governor
20 that President’s rule is  imposed
so that the persom who has the major-
ity in the elected legislature is not
ealled, Thic is the first time where the
Governor has  been  satisfied fully,
Every person has been presant hefore
him and they have been shown and,
in epite of that, he is not being cal-
Yed, And the reason is, pressure is
brouglit from here and this pressure
from her. should cense altogether.
Unless thic is.... (Interruptions).

. -We will walk out of the House.

[At this stnoe some hon. Members
lef* the Chamber].

SHRI BHISHMA NARAIN SINGH:
Sir,...

SHRI BHUPESH GUPTA (West
Benmal): Sir, ¥ have a submission to
malke. The matter is one .
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of Maharashtra 80
Gout.
MR. CHAIRMAN: I hav, admitted,, but
if you do fiot allow him, what can I do?

| SHRI BHUPESH GUPTA: The-matter is
| one...

' MR. CHAIRMAN: I have admitted

special mentions and they are there to
speak.

SHRI BHUPESH GUPTA; On this point?
{MR. CHAIRMAN: Yes.

SHRI BHUPESH GUPTA: Itis all
right, they will speak. I only say that some
of our friends have walked out.

MR. CHAIRMAN; That is all right. But
there are others who are there on the list.

SHRI BHUPESH GUPTA: All right

MR. CHAIRMAN: Shri Bhishma Narain
Singh.

REFERENCE TO ALUEGED DELAY
IN THE FORMATION OF GOVERN-
MENT INMAHARASHTRA
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"The issue of formation of a new
government in Maharashtra remain-



